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(c) whether the work order has 
been liven to the contractor to start 
:the workj and 

(d) whether the project work will 
be completed before the next flood? 

The Deput,. Minister of Irrigation 
aad Power (Shri Batld): (a). The 
Tantighai Project has not been re-
ceived for approval for Central loan 
assi:;;211Ce under 1he flood control pro-
gramme from the Government of 
Orissa. 

(b) Does not aris •. 

(c) and (d). The information is not 
available. 

Gazetted OfHcers in Department 
of FOCHI 

1910. Shri Rac1ha Raman: Will the 
Minister of Food and ri u ~ure be 
pleased to state: 

(a) the number of gazetted officers 
who ware given extension or re-em-
ployment after their superannuation in 
the Department of Food in each of 
the years 1959 and 1960; 

(b) the number of non-gazetted offi-
cers in each category who were not 
recommended for extension or re-
employment after their lIuperannua-
tion; and .. ' 
(c) the reasons therefor? 

The Deput,. MiDJster of FOOd and 
Agriculture (Shri A. M. Thomas): 
(a) and (b). The number of gazetted 
officers in the Department of Food 
proper and the four Regional Direc-
torates under the Department of Food, 
who were granted extension or re-
employment On reaching the age of 
superannuation in the. yearS 1959 and 
1960, was 5 and 3 respectively. 

The number of non-gazetted officers 
in each category who reached the age 
of superannuation in 1959 and 1960 
and the number of those who were 
not granted extension or re-employ-
ment in the two years are given in the 
statement laid on the Table of the 
Lok Sabha. [See Appendix nl, an-
nexure No. 6g.]. 

(c) Extension or re-employment is 
granted in e ~h case in the public in-
terest in accordance with the rules 
and instructions On the subject and 
with reference to the record of service 
of the officer. 

Delhi Milk Scheme 

1911. Shri A. M. Tariq: Will the 
MinishT of Food and Agriculture be 
pleased to stale: 

(a) whether it is a fact that the 
milk booths of Delhi Milk Supply 
Schemt" ha\'e not yet been electrified 
and due to this the staff working in 
the booths are faeing a large num-
ber of difficulties; and 

(b) if !l0, what steps are being taken 
in the matter? 

The Deputy Minister of Agriculture 
(Shri M. V. Krishnappa): (a) and 
(b). Milk booths, being temporary 
structures, were not electrified initi-
ally. But hurricane lanterns or 
candles are being supplied to light up 
the booths. It has now been decided tc. 
electrify the booths. 

Delhi Milk Scbeme 

191Z. bri A. M. Tariq: Will the 
Minister of Food aad Arrlcultare be 
pleased to state: 

(a) whether it is a fact that price 
charged as security for a vacant bottle 
in the milk booths Is more than its 
actual cost; and 

(0) if so, the reuon therefor? 

The Depllt,. MblJ8ter of Apiculture 
(Sbrl M. V. KrIsImappa): (a) and 
(b). Yes, the price charged for empty 
glass milk bottles by the Delhi 
Milk Scheme is slightly higher 
than its actual eost. The slight in-
crease is intended to cover expendi-
ture on overheads. The cost of the 
bottle, iI, however, refunable on rl!'!-
turn of the bottle. 




